
Form 1

Sr.No. Court District Case No. Advocate Advocate E-mail ID Date of e-filing

Ambala Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil Nil Nil
Yamunanagar Nil Nil Nil Nil Nil Nil Nil

Form 1 – HARYANA
List of cases e-filed during the month of September 2023

Petitioner Name Vs. 
Respondent Name

Advocate Mobile 
Number

Date of 
Registration



Form 2

Sr.No. Court District Case No. Advocate

Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Yamunanagar Nil Nil Nil Nil Nil

Form 2- HARYANA
List of cases in which e-Payment of Court fees was made during the month of September  2023

Petitioner Name Vs. 
Respondent Name

Date of 
Registration

Date of e-payment 
of Court fees



Form 3

Sr.No. Court District Case No. Advocate

Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Yamunanagar Nil Nil Nil Nil Nil

Form 3- HARYANA
List of cases in which Electronic Service of Process has taken place during the month of  September  2023

Petitioner Name Vs. 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process



Form 4

Sr.No. Court District Court Name Court No. Case Type

Ambala Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil
Hisar Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil
Jind Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil

1
Sh. Alok Anand, CJ(JD) Karnal. Karnal. 13 Execution 2

2
Karnal.

34 Execution 8
Kurukshetra Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil
Nuh Nil Nil Nil Nil
Palwal Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil
Panipat Nil Nil Nil Nil
Rewari Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil
Yamuna Nagar Nil Nil Nil Nil

Form 4- HARYANA
List of total no. of cases randomly allocated during the month of September  2023

Case Count (No. of cases 
randomly allocated)

Sh. Alok Anand, 
CJ(JD) Karnal.

Sh. Abhishek Verma,     CJ(JD) 
Karnal.

Sh. Abhishek 
Verma,     CJ(JD) 

Karnal.



Form 5

Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil

1 Sh. Mahavir Singh GURUGRAM CS/79/21 RACHNA VS SURYADEEP SH. ASHOK GOYAL 16.11.21 01.09.23

2 CS/116/22 K. P. VS . CLIMAX SH. ISHWAR SINGH 19.10.22 04.09.23

3 CS/76/21  AMBIENCE VS XIMI SH. DHARMENDER SEHRAWAT 29.10.21 13.09.23

4 CS/01/22 MICROSOFT VS RETNEC SH. ALOK AHLAWAT 03.01.22 14.09.23

5 CS/90/21 ITC VS AMAR SH.KAPIL KHER 13.12.21 19.09.23
Hisar Nil Nil Nil Nil Nil

1
Sh. Mahavir Singh

GURUGRAM
CS/7/19 PRAKASH VS SPLENDOR MS. VANDANA OBERAI 11.01.22

31.08.23
2 CS/92/22 ITC VS B. S. AGENCIES SH. ABHINAV JAISWAL 25.08.22 16.08.23

3 CS/11/22 V. COMMISSION VS SCORE SH. MAYANK ARORA 20.01.22 09.08.23

4 CS/77/22 DE QUANTA VS SCORE SH. MAYANK ARORA 18.07.22 09.08.23

5 CS/61/23 METALMAN VS MUKESH SH. UMESH GULATI 27.05.22 03.08.23

1 Sh. Fakhruddin, ADJ, Jhajjar
Jhajjar

CS/12/2020 -- --

2 Sh. Fakhruddin, ADJ, Jhajjar
Jhajjar

CS/13/2020 Piccadily Agro Industries Ltd. Vs Ashok Kumar Sh. Gaurav Srivastva / Somvati Kadian -- --

3 Sh. Sudhir Jiwan, ADJ, Jhajjar
Jhajjar

CS/11/2020 -- 06.09.2023

4 Sh. Sudhir Jiwan, ADJ, Jhajjar
Jhajjar

EXE/282/2020 Sh. Anil Kumar / Sh. Ajay Ahlawat -- 20.09.2023

Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil

1
Sh. Abhishek Phutela,ADJ, Palwal

Palwal
CS-03-2018 Coffee Day Global Vs Satbir Singh & Ors 31.08.2018

2
Sh. Abhishek Phutela,ADJ, Palwal Palwal CS-5/2022 BMT Elctrical Udyog Vs VMT Kissan 27.04.2022 45183

3 Sh. Abhishek Phutela,ADJ, Palwal Palwal CS-02-2023 Avon Containers Vs Vimal Plast India & Ors. Sh.Tarun Aggarwal, Adv. For plaintiff 45183 45183
4

Ms.Ankita Sharma, CJSD, Palwal
Palwal

CS478/2022 Ms. Vikas Strip Inc. Vs M/s Dashmesh Eng. Works & Anr. 44656 45194

5
Ms.Ankita Sharma, CJSD, Palwal

Palwal
CS479/2022 Ms. Vikas Strip Inc. Vs M/s Blue Square Eng. & Ors. 44656 11.09.2023 & 25.09.2023

6

Ms.Ankita Sharma, CJSD, Palwal

Palwal
CS-965-2022 Avon Containers Pvt Ltd. Vs Prateek Aggarwal 17.08.2022 45199

7
Ms.Ankita Sharma, CJSD, Palwal Palwal CS-964-2022 17.08.2022 45195

6
Ms.Ankita Sharma, CJSD, Palwal

Palwal
CS-964-2022 17.08.2022 29.08.2023

Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Form 5- HARYANA
List of cases in which Case Management Hearing was held during the month of September  2023

Date of 
Registration

Date of Case Management 
Hearing

M/s Ashoka Distillers and Chemicals Pvt. Ltd Vs ADS 
Spirits Pvt. Ltd.

Sh. Ashok Makkar / Sh. Yashvir Singh 
Kadian

 M/s Brij Gopal Construction Co. Vs. State Of Haryana 
Through CS

Sh. Bhupesh Narula / Ms. Kiran 
Chaudhary

Intec Capital Ltd. Vs P.D. Memorial Regligious and 
Educational Association

Sh.S.B. Hasija, Advocate for plaintiff & 
Sh. Atul Mangla, Advocate for 

defendants.

20.09.2023 & case was 
disposed of as Uncontested 
on same day i.e. 20.09.2023

Sh.K.K. Gupta, Adv. For plaintiff & Sh. 
Sanjeev Bansal Adv. For defendant.

Ms.Savita Rani, Adv. for plaintiff & 
Sh.Krishan Kumar, Adv for defendant

Ms.Savita Rani, Adv. for plaintiff & 
Sh.Krishan Kumar, Adv & Sh.Pratap 

Singh Dagar, Adv. for defendant

Sh.Praveen Kumar, Advocate for plaintiff 
& Defendant exparte v.o.d. 14.02.2023

Avon Containers Pvt Ltd. Vs Aditya Interseas Pvt Ltd. & 
Ors

Sh.Parveen Kumar for Plaintiff & Sh. 
Jitender Rawat, Adv. For defendant

Avon Containers Pvt Ltd. Vs Aditya Interseas Pvt Ltd. & 
Ors

Sh.Parveen Kumar for Plaintiff & Sh. 
Jitender Rawat, Adv. For defendant

Yamunanaga
r



Form 6

Sr.No. Court District Case No. Advocate Act Section

Ambala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fatehabad Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1 Sh. Mahavir Singh GURUGRAM ARB/129/21 PAL VS FORTE SH. K.S. RAO 12.11.2021 30.09.2023 1YR 9 MONTHS DISMISSED Nil Nil Nil
2 ARB/102/16 TEJSWI VS EKO SH. ADITYA GUPTA 26.08.2016 16.09.2023 7 YRS DISMISSED

3 ARB/164/22 LEKH VS HSVP SH. PARMANAND YAVAV 19.11.2022 21.09.2023 9 MONTHS DISMISSED

ARB/119/19 HARCHARAN VS LORD SH. ANSHUL YADAV 05.07.2019 25.09.2023 4 YRS DISMISSED

CS/8/22 DHOOT VS DIRECTOR SH. ARUN GAUR 18.01.2022 28.09.2023 1YR 9 MONTHS DISMISSED

Hisar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1 Karnal. Arb/52/2020 Jitender Vs. Exe. Engg. 12.05.2017 No 16.08.2023 1910 Contested 11.04.2016 331 34 of Arbitration

2 Karnal. Arb/53/2020 Jitender Vs. Exe. Engg. 12.05.2017 No 16.08.2023 1910 Contested 11.04.2016 331 34 of Arbitration

Kurukshetra Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Narnaul Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1
Sh. Amit Garg, ADJ, Panipat CS/13/2020 43071 45190 2120 days Contested

1

ACJ(SD) KOSLI Rewari CS/113/2022 SBI VS GAJE SINGH ASHOK SACHDEVA 30.05.2022 NO 02.09.2023 460 CONTESTED

2

ACJ(SD) KOSLI Rewari CS/120/2022 SBI VS VIRENDER ASHOK SACHDEVA 30.05.2022 NO 02.09.2023 460 CONTESTED

3

ACJ(SD) KOSLI Rewari CS/118/2022 SBI VS AJAY ASHOK SACHDEVA 30.05.2022 NO 02.09.2023 460 CONTESTED

4

ACJ(SD) KOSLI Rewari CS/119/2022 SBI VS MINTU ASHOK SACHDEVA 30.05.2022 NO 02.09.2023 460 CONTESTED

Rohtak Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sirsa
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sonipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1 --do-- EXE/128/2021 BHUPINDER 26-08-2021 NO 01-09-2023 335 daw NA NA

2 --do-- --do-- EXE/284/2019 PANKAJ / NEERAJ 02-09-2019 NO 04-09-2023 1460 daw NA NA

EXE/52/2021 RAMESH / K.B MEHTA 17-02-2021 NO 06-09-2023 940 daw NA NA

EXE/339/2022 JASBIR SINGH 06-12-2022 NO 08-09-2023 275 daw NA NA

Cs/2139/2023 04-09-2023 NO 08-09-2023 150 AWARD PASSED NA NA

Cs/1024/2018 15-05-2018 NO 13-09-2023 610 NA NA

Cs/2234/2019 V. K RAJORIA 09-10-2019 NO 13-09-2023 1430 NA NA

Form 6- HARYANA
Contested Commercial cases disposed during the month of  September  2023

Petitioner Name Vs 
Respondent Name

Date of 
Registration

Whether Urgent 
Relief was 

sought and Pre-
Institution 

Mediation did 
not take place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/Settle
d)

Date of 
execution 
of decree

Number of 
days for 

execution of 
decree from 

date of 
decision

Sh. Alok Anand, 
CJ(JD) Karnal.

Sh. M.R. Sangwan and 
Sh. P.S. Bhatti

Sh. Alok Anand, 
CJ(JD) Karnal.

Sh. M.R. Sangwan and 
Sh. P.S. Bhatti

M/s Om Parkash Dilbagh 
Singh Vs. Ramesh

Sh. Ankit Makhija, Sh. 
Pardeep Kumar

Sh. Kapil, Civil 
Judge (Jr. Divn.), 
Yamuna Nagar

M/S GALAXY PLYWOOD 
INDUSTRIES Vs M/S 
MONIKA PLY AND 
HARDWARE

COMM
ERCIAL

VIRENDER KUMAR 
GUPTA Vs HARYANA 
FINANCIAL 
CORPORATION

COMM
ERCIAL

TECHNOLOGY 
INFORMATION 
FORECASTING Vs M/S 
YAMUNA FABRICATOR

COMM
ERCIAL

SHRIRAM TRANSPORT 
FINANCE COMPANY LTD. 
Vs SURENDER MOHAN

COMM
ERCIAL

SHREE RAM STEEL 
INDUSTRIES Vs 
ASHWANI KAUSHIK

ROHIT ARYA 
/KAMALDEEP

COMM
ERCIAL

M/S ROHIT METALS Vs 
M/S AVIRAL BIOTECH 
AND FERTILIZERS PVT. 
LTD.

ROHIT ARYA 
/KAMALDEEP

EX-PARTY 
DECREETAL

COMM
ERCIAL

M/S S D METALS THRO 
SOMNATH Vs M/S 
GOVERDHAN TRADING 
COMPANY

EX-PARTY 
DECREETAL

COMM
ERCIAL



Form 6

Cs/2235/2019 V. K RAJORIA 09-10-2019 NO 13-09-2023 1430 NA NA

ARB/7/2021 UMESH / ANIL GUPT 17-02-2021 NO 15-09-2023 940 daw NA NA

EXE/51/2021 JS RANA 17-02-2021 NO 15-09-2023 940 daw NA NA

Cs/790/2021 RAMESH/ SHUBIT 02-04-2021 NO 22-09-2023 880 daw NA NA

Cs/3220/2021 HARVINDER / VIJAY 16-12-2021 NO 22-09-2023 540 daw NA NA

M/S ROHIT METALS Vs 
M/S GOVERDHAN 
TRADING COMPANY

EX-PARTY 
DECREETAL

COMM
ERCIAL

SANJEEV KUMAR Vs SHRI 
RAM TRANSPORT 
FINANCE COMPANY 
LIMITED

COMM
ERCIAL

INDIABULLS CONSUMER 
FINANCE LTD. Vs 
CLASSICS CREATIONS 

COMM
ERCIAL

M/S CEE PEE LUMBERS 
PVT. LTD. L Vs M/S 
MOTHER WOOD 

COMM
ERCIAL

M/S RAMAN STEEL 
TRADERSH Vs RANVEER 
KAMBOJ

COMM
ERCIAL
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